- NATIONAL COMPANY LAW TRIBUNAL
AHMEDABAD BENCH
AHMEDABAD

~ T.P. No. 25/NCLT/AHM/2017 (New)
C P. No. 483/2016 with C.A. No. 478/2016 (Old)

Coram: Present: Hon'ble Mr. BIKKI RAVEENDRA BABU
- MEMBER JUDICIAL

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF AHMEDABAD
BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL ON 30.03.2017

Name of the Company: ' Rubber Tyres India Pvt Ltd.

Section of the Companies Act: Sections 391-394 of the Companies Act, 1956
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1.

ORDER

Learned Advocate Mrs. Swati Soparkar present for Petitioner. None present for other
Statutory Authorities.

Representation of Official L1qu1dat0r received in transferor company. Common
representatlon of Regional Director recelved '

Affidavit of proof of service to Statutory Authorities ﬁled by petltloner Afﬁdawt of
proof of service of publication filed by petitioner.

No other representation from other statutory authorities are received.

Common Affidavit in reply towards representation of ofﬁ01al Liquidator and
Regional Director filed by the petitioner.

Further common additional affidavit filed undertaking to pay any outstanding
Income Tax dues pending against the Transteror Company by the Transferee
Company -

Order reserved. ' I
- ~ \BIKKI RAVEENDRA BABU '
MEMBER JUDICIAL

Dated this the 30" day of March, 2017.




